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Appointment of a Judge in High Court

2346, Shri Narayanankutty Menon:
Will the Minister of Home Affairs be
pleased to state:

(a) how many judges are there in
the Kerala High Court at present;
and

(b) whether there is any proposal
to appoint one more judge in the
Kerala High Court?

The Minister of State in the Minis-
try of Home Affairs (Shri Datar): (a)
Eight permanent and two Additional
Judges.

(b) No.
Nationalistion of Text Books

2347 [ Shrimati Laxmi Bai:
"\_ Dr. Samantsinhar:

Will the Minister of Education be
pleased to state:

(a) whether the Central Govern-
ment are rendering any help to the
State Governments for the nationali-
sation of the text books ang sale of
text books at cost prices; and

(b) if so, the nature of the help
given and the names of the States
receiving such help?

The Minister of Education (Dr. K. L.
Shrimali): (a) No, Sir.

(b) Does not arise.

Requisitioning of Stores for use of
ALC.C. Sessien at Raipur

2348. Shri Indrajit Gupta: Will the
Minister of Steel, Mines and Fuel be:
pleased to state:

(a) whether a large quantity of
stores belonging to Hindustan Steel
Limited at Bhilai was requisitioned-





